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Mls Hitkari China Industries Ltd. & Qrs. ',..Respondents. 

Present: Mr. Vishal Gupta, Advocate for petitioners. 
Mr. Vishal Gupta, Advocate for respondents. 

Mr. Vishal Gupta, Advocate has riled CA No.2012016 seeking to 

withdraw the instant petition on the ground that parties have reached a 

settlement. CA is accompanied by the settlement deed. The same be taken 
, . . ,  . . 
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~)ri"t&brd and the instant petition is therefore, dispdkd of as withdrawn. 
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( ~ u s t l o $ k ~ .  Nagrath) 
Member (Judicial) - 

Mam ber (Technical) 


